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- 	 Indirnagar 
BANGALORE.. 560 8. 

Dated: 140EC 1994 

APPLICATIJ N0:511,60J. to 620 of 1994. 

APPL1CIAI\ITS. 
' Sri.D.f3hakthavathsalu and twenty others. 

V/s. 	 - 

RESPNDENTS: 
Dy.Secretary,Deptt.of Revenue,lv/o-.Fjnance, 
New Delhi and five Others., 

I. 

1.Sri.H S.Ananthapadmanabha,Advocate, 
No.108,Third Stage,Fourth Block, 
N.H.CIS. Layout,Baav 	agar, - 

Bangalore-560 079. 

2. 	Te Cóllector,Ceritral Excise, 
queen's Road,Post Bag No.5400, 
Bangalore-560 001. 

3. 	Sri.M.S.Padmarajaiah,Sr.c.G. S.O, 
High Court Eldg,Bangalore_i. 

Suject• .-F•rwajng1 -c.p 
Central Admi 	of the OrdQr Passed by the nistrat lye Tribunal, 	ga BanIar. --xx-- 
Please find encl.sed herewith 

STAY OR 	 a copy of the 
ER/rER ORDER/ Pss&d by this Tribun,q ui the.. above mntiond PPlication(5) on 24-11-1994. 

AE _T.RTP AP 

 

grn* 	 JLJD ICIAL BRCHES. 

••-* 
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- 	 CENTRAL AD1INISTRATIVE TRIBthAL, BANGALORE BENCH,BANGALORE 

ORIGINAL APPLICATIONS NUMBERS 511, 601 TO 620 OF 1994 

THRUSDAY, THIS THE 24TH DAY OF NOV4BER,1994 

Mr.Justice P.K.Shyamsundar, 	 Vice-Chainnan. 

Nr.T.V.Ramanan, 	 ieiber(A) 

• 1 D.Bhakthavathsalu, 
S/o S.Doraiswaiiiy, 

• O/o the Collector of Central Excise, 
Central Revenue Building, 
Queen's Road, P.B.No.5400, 
bana1ore-.560001. 

2. R.V.Vernekar,. 
• S/o V.R.Vernekar, 

O/o tne Superintendent of Central 
Excise 	B 	Range, Dnarwad. 

3 ivarasirnhalu, 	 ----- 
- %o H ialidas, 

the Superintendent of-Centta1  
- Excise, i1adiwala II Range, 

Bangalore-560001. 	- 

4. B.Radnadevia1nma, 
W/o C.Sukumara Pillai 	. 
O/o the Collector of Central Excise, 
Central Revenue Building, 
Queen's Road, P.B.No.5400, 
Bangalore-560 001. 

5. G;Sahthosh Raj, 
S/o V.Ganesh, 
O/o the Collector of Central Excise, 
\0.71, Club Roau, BeigathI-590 001. 

 John S.Alpnonso, 
S,o Santan Aiphonso, 

• • 0/c the Assistant Collector of Customs 
• i1.G.i<oad, Karwar-581 301. 

 H.r.Ku1kurni, 
• S/o iarayanarao Kulkarni, 	• 

O/o-the Collector of Central Excise, 
Cluu Road, Belau-590 001. 

 K.Venkatesnachar, 
S/o K.Guiidacnar, 

• 0/c tne Inspector of Central 
• Excise, Koipa1. 

 V.G.Joshi, 
S/o G.A.Joshi, 

" 	. \ 
 

O/o the Assistant Collector of Central 
• Excise, 	Dnarwaa Division, 	. 	. 	.. ••. 

Central . /1 Revenue iiuildin0 , 

iavanagar, ziuoli-580 025 	 Ap1icants 	contd 	, 
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10, lI.N.Karkun, 
Sb Narasir*garao Karkun 
Obo  the Collector of Central Excise 
No.71, C.üb Road'elgàum-590..Q0l. 

11. S.K.Kalghatgi,..  

S/o K.V.Kalghatgi, 
0/o the Collector of Central Excise 
Mo.71, Club Road, Belgaurn--590 001. 

M.Yeshwantnath, 
S/o Yelloji Rao, 
rL. L _____ r,_i, U/U L[1C tSSiSLflL oii.ecror oitentrai 
Excise, Bangalore V.Division, 
Bangalore. 

B.ii.Rattihalli, 
/o Kattihalli, 

0/0 the Assistant Collector of Central 
Excise, Gulbarga. 

i'i.G.K'uibhar, 
S/o G.S.Kuiibhar, 
0/o the Collector of Central Excise, 

(Yhih  PnnA Rol ii._con nm 
.. 	- 

- 	 15 C R Juchani, 	 - 
S/oRamalingappa, 	';: •. ' ' 

0/o 'the Collector of Central Excise, 
No.71, Club. Road, Belgaum-590 001. 

T.S.Henjarappa, ' 
S/o T.G'.Srikantaiah, 
0/o the Assistant Collector of Central 
Excise, Malanadu Division,' 

' 	'13.M.Road, Hassan-573 201. 

S.K.Hodlur, 
S/o Krishna Rao, 
(i/o tne Superintendent of Central Excise, 
'D' Range, Hubli-580 025. 

ri.R.Rayannavar, 
S/o R.S.Rayannavar, 
0/o the Assistant Collector of 
Central Excise, Doarwad Division, 
Central Revenue Building, 
mavanagar, Hubli-580 025. 

19.' P.B.Achaiah, 
Sb P.P.1éliappa, 	 ' 
0/0 the Additional Collector of 
Customs, Panambur, ianga1ore-.1. 

20. !1.A.baretto,  
S'o Alsen, 	 - 
0/0 the Assistant Collector of Customs 

''i.G.Road, Karwar-581 301. 

21.. G.M.Bandekar 

• 

S/o Fiahabaleshwar, 
(i/o the Assistant Collector of Customs 

'  

r. i.G.Road, Karwar-581 301. 	 .. Applicants in 
A.Nos.511, 601 to 620/94. 

(By Advocate ii.S.AnanthapadrnanaOha) 



.,..... 	 -: 

-- 	- 	
: Depty Secretry,  - 	

- 	 Government of India, 
Ministry of Finance, 
Department of Revenue, 	- 	 = 
Ad-IIA, -North Block, 	- 
New Delhi-hO 001. 	- 

Col1ecor,  
Central Excise, 	• 
Queen's Road, P.B.No.5400, 
Bangalore-560001. 

Additional/Deputy Collector (P & V) 
Custoiias & Central Excise, 
Queen's Road, P.B.No.5400, 
Bangalore-560 001. 

4. Collector, 
Central Excise, No.71, Club Road, 
Belgaum-590 001. 

5. Ad/Dy.Collector (P & V) 
Customs & Central Excise, 
No.71, Club Road, Belgauin-590 001. 

- • 	 • 	6. Government of India, 	- - • 	-. 	.- 	- 

	

- '- 	 - 	MinTistry of Personnel (PG&P) -'- 	'si. CX J 	 ' 
iDe1jartment of Personnel & Trairitngt ieTt of 

	

- - - 	 Deliu-llO 001 	-.- 	=': ..'C.r1-?_ 'w...Respondents 
H 	(By Standing Counsel Shri M. S- Padthatajáiah) - 

- 

	

	 . 	
: ORDER 

ir .Justice P.K . Shyamsundar,Vice-Chajrrnan 

e hove heard the learned Senior Central Government Standin 

Counsel for tne respondents.. The applicants deiazid for restora- - 
- tion of their seniority according to the judment of the Supreme 

Court in the DIRECT RECRUIT CLASS II EGIiEERLG OFFICERS ASSU- 

- . 

	

	 CIATION v. STATE OF I4AHARASHTRA- [1990 (13) ATC348. We are- 

told by the learned Standing C6uns1 that the said claim is 

presently under consideration and in fact so wuch can be gathered 

from para 10 of the objection statement filed on behalf of the 

respondents. if Government haft4 already undertaken a review 

of the applicant's case on the basis of their representations, / 
/ 	 we think it appropriate to direct -respondent-2 -to --dispose-.of 

those representations in accordance with law within a period' 

of three months from the date of receipt of a copy of this order. 



-;d 

- 

'Wels6 make it dlear that if any of the applicantsThave not 	. 

'1.. 	 - ._
0._ 

TT, sofar filed representations, such of them will be at liberty 

tomke uch repreentations and on receiving them:tIe Uxiion 

Government will cosider their claims for senicity. Those 

who are jiet to make thir representations will make them within 

a month from to-day and in such CdSC on receipt of such represen-

tations, the department will dispose of the same within 3 months 

V  from the sid ;te

xiv 

; V  

OF 

Z 	 ) 

Central AdrnifMIrat16 TribUnal 

angalore Bench 

8anUaLofO 

0 	 . 	 I 



P ciiw PD&V1' ISTRATJVE 	NAL TRIBu 
- 	NGALCRE BENCH 

Second Floor, 
Commercial Comp1ex 
Indiranagar, 
BANGALE.. 560 Sag. 

JD at ed: 12 J A N 19 99 
Miscellaneous APPLICATII  NO: 5/95 in 0.A.NO.511/94 and 601 to 

PPL1CpJT. 620 of 1994 
Sri.D.Bhakthavathsalu and twenty others., 

V/S. 

RESPcNDENTS:_DY.SeCretary,Dept-of 'hevenue,NDelhi and other.s. 

T. 
Sri.H.S.Ananthapadmanabha,AdVOCate,NO.108,NHCS Layout, 
Third Stage,Fourth lock,Basaveswaranagar,BangalOre-79. 

The Dy.Secretary,Deptt.of Reveriue,M/o Finance,Ad-IIA, 
North Block,New Delhi-110001.. 

The Collector,Central Excise,PB.No.5400,Queen's Road, 
angalore-560 001. 
Add1/y.Co11ector(P&V),CustOms & Central Excjs.,FLNo.5400, 
Queens Roàd,Barigalore-560001.' 
The Collector,Central Excise,No. 7J.,Club Road, Belgaum-590001. 

Lidl/Dy.Collector(P&V),Customs & Central Excise,No.71, 
Club Road,Belgaum-590001. 

M/o.Personnel,PG & Pension,Deptt.of Personnel & Training, 
New Delhi-I10001. 

Sri.M.S.Padmarajaiah,Sr.C.G.S.C.High Court Bldg,Banga1or-1. 

.F•rwajng ni 'c#pjes  of the Ordor- passed by the 
Central Administrative Tri1,Bga1,r.. 

—xx-- 

Please find erlcl.sed herewith a copy of the aDER/ 
STAY DER/flTERIM ORDE.R/ passd by thj,. Trlbun,41 in- tbe above 
mentioned aPPlication(s) on 	04-01-1995. 

JUDICIAL RANCHES 

V. 
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I 	IA 	to L-V 

PKS VC/TVR MA 
4th January, 1994 

Orders on.M.A. No.5/95: 

Heard both sides. 

In the circumstances 

mentioned in the M.A. we 

L accede to the request of 

the applicants for extension 

of time and grant further 

time to make the representa-

tion. We extend time upto 

and till the end of T'ebruary,_ 

1995. 

Let a copy of this order 

be sent to the respondents 

for information. 

iT 

M[AJ 	 V.C. 

rVII Central Admi UMl 

an98l0r9 Bench 
BangalOre 


